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Misc. Crl. (bail) Case No. 447 of 20

04-01 -2021 Seen the application filed U/s.438 of Cr.P.C. by

accused/petitioner namely Sri Bitupan Borah alias Bitupan Kashyap

apprehending arrest in connection with Tezpur P.S. case No. 2328120

(corresponding GR case No.3768120) U|s.2941325142713921143 of IPC.

Case diary, as called for, has been received and perused the

same. Also heard the ld.?counsel for the accused.

The brief fact of the case is that on 5-12-20 at about 5:30

p.m. the informant parked his vehicle in front of a hotel at Mission Chariali

and went inside the hotel for purchasing sweet. At that time

the accused/petitioner appeared there and stafted physically assaulting the

informant for parking the vehicle at that spot. Moreover, the

accused/petitioner also damaged he vehicle of the informant with a stick.

Some other youths also started dragging the informant and in that process a

gold chain belonging to the informant got missing and the informant

suspects that some miscreants might snatch away the gold chain from the

neck of the informant.

On perusal of the case diary it appears that the investigating

officer has substantially conducted investigation. It further appears to me

that except Sec.392 of IPC all other Sections are bailable. At this stage, in

my considered opinion, custodial detention of the accused/petitioner would

not serue any legal purpose.

Consequently, the prayer for pre-arrest bail stands allowed. It

is directed that in the event of arrest of the accused/petitioner in connection

with the afore-stated case, he shall be released on bail of Rs.10,000/-

(Rupees ten thousand) only with one surety of like amount to the

satisfaction of the arresting authority on condition that the

accused/petitioner shall duly cooperate with the investigation of this case

and shall not intimidate any of the witnesses of this case.

Let the case diary be sent back.

Misc. case stands accordingly disposed of.
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Acjditional Sessions Judge
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